FORM A
PUBLIC ANNOUNCEMENT
Bankruptcy Board of India (Insolvency ResolutionProcess for Corporate

Regulation 6 of the Insolvency and
S persons) Regulations, 2016)

(Un

FOR THE ATTENTION OF THE CREDITORS OF
ATIONS PRIVATE LIMITED

MYIND MEDTECH INNOV.
RELEVANT PARTICULARS : e
1 |Name of Corporate Debtor Myind MW———_
2. Date of incorporation of Corporate Debtor 227 July 2016 =
3. Authority under which corporate debtor Is incorporated / Registrar of Companies, Hyderaba
registere? No of te debtor U74999T62016PTC111073
4. Corporate Identity No of cofl orate de
5. Ad:l':ess of the registered office and principal office (if any) H.NO.1-2-28/100/5, ST NO-4, FOURTH FLOOR, KAKATIYA
lof corporate debtor INAGAR COLONV,_HABS_'GUDA HYDERABAD TG 500007
6. insolvency commencement date in respect of corporate 26" September 2022 (Order made available and
debtor received by IRP on 01% October 2022)
7. Estimated date of closure of insolvency resolution process R0 March 2023
8. Name and registration number of the insolvency lAnjaneyulu Sadhu
professional acting as interim resolution professional
BBI/IPA-OOI/IP-POOBGS/ 2017-2018/11584
Ewthorlzation for Assignment issued by IlIP ICAl is valid
ill 14t November 2022
9. Address and e-mail of the interim resolution professional, as|[EzResolve LLP
registered with the Board 15t Floor, Golden Heights, Plot No.9,
Opp: Raheja IT Mindspace, HUDA Techno Enclave,
Madhapur, Hyderabad,
Telangana-500081, India
lLandmark-Near Raidurg Metro Station.
Email: anjaneyulu@ezresolve.in
10. dress and e-mail to be used for correspondence with the EzResolve LLP
nterim resolution professional 1st Floor, Golden Heights, Plot No.9,
Opp: Raheja IT Mindspace, HUDA Techno Enclave,
Madhapur, Hyderabad,
Telangana-500081, India

Landmark-Near Raidurg Metro Station.

[Email: myindmedtech@ezresolve.in
[15% October 2022
ill Identify on Verification of books of accounts

Last date for submission of claims
Classes of creditors, if any, under clause (b) of sub-section
tﬁn) of section 21, ascertained by the interim resolution
rofessional - )
13 |Names of Insolvency Professionals identified to act a
sthorised Representative of creditors

14.

Notice is hereby given that the
insolvency resolution process of M
and received by IRP on 01* October

The creditors of Myind Medtech I
before 15™ October 2022 tnthag

The financial creditors mit
tors shall subm
with proof in person, by Mst:rmm

Afinancial creditor belo

from among the ¢
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